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CENTRAL ADMINISTRATIVE TRIBUNAL PRINCIPAL BENCH

1) ‘OA No.1304/97 with MA,2401/97 & MA-1087/99
AND

2) OA No.391/97
7) OA No.1132/97

~
JH

New Delhis this the R2© day of Februa.ny, 2007

HON'BLE MR .S.R.ADIGE,VICE CHATRMAN(A)

HON'BLE DR ALVENAVALLI,MEMEER (D)
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1,0A No,1304/97

0.0 ,Khanna,

s/o Late Shri Rameshuar Nath,
working as Hd.TTE under CTI,
New Delhi ]

R/o H.34/C, Mata Krishan Marg,
Cpp.Sanjay Park,

Shakarpur,
D Elhi_ 92'.‘

Ashok Kumar Gupta,

S/o Late shri Hira Lal,
working 2s JIT,

New Delhie,

R/o 1c/25, New Roht2k Road,
Karol Bagh,

New Del hi=5

Baldev Singh,
s/c shri Surat Singh,

Working as Hd.TTE,
at panipat and
R/o T=22 B, Railuay Colony,

panipat, Haryana,

Surinder Singh,

5/0 shri Jiwan Singh,
working as 31T,
N:’_.U Dglhi,

R/oc WZ=346,

Shiv Nagar,
Gali No.20,
New Delhis

Girish Kumar Trikha,
s/o Sh.G.p.Trikha,
working as JIT, Neuw Delhi.

R/o H=-27, Sector 23, Raj Nagar,

Ghaziabad(up) -




- b
6. Nand Kishore Baijaj;

s/o Shri Jamna Das,
vorking &s 31T ,
Ghaziabad.,’ eoessApplicantse.

2. DA No.391/97

1, Ramiji Lal, s/i sukh Ram,
working as HTTE, a2t New D21lhi.
R/o E-3/331,

Sultanpuri,
D= 1 hi e

2. A.KeKano jia,
s/o Shri Gyan Chand,
working as Hd.TTE 2t
New Delhi and
R/o I~189, Laxmi Nagar,
De 1hi=092.

3. K.K,Agaruwal,
s/o Shri V.P.Agarual,
working as Hd, TTE 2%t New Delhi

and R/o A=-858, Avantika,

Sector=2,
Rohini,

Delhi,

4, Om prekash,S/o Ram Sahay,
working as Hd.TTE 2t New Delhi
R/o C=39, DDA Flats,

Kalkaji, New D2lhi.

5, Ashok moyal, S/o Sh. Ram Niues,

working as Hd. TTE at New Delhi.

Rfo 221/23, Gali Are uali,
Kathmandi,

Sonepat(Haryan3
6. Kamal jeet Singh,
s/o Naubat Singh,

working as Hd.TTE, 2t
New Delhi

R/o 415, Civil Lines,
North Muzaffar Nagar (Up).

7. Rohtas Singh 5/o0 Rishal Singh,
working as Hd.TTE at Delhi Main

R/o 235, Rampuri, B,8.Magar,

Ghaziabad,
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8.R2mesh Kumar Sirisuar S/o0 Ram Swaocop Singh,
working @s Hd.TTE at-D2lhi Main,’

R/o G=124 , CGovindpuram,

thaziabad (Up)

9,8211auddin, S/o Shri Faij Bux, .
vorking as Hd.TTE at New Delhidy

and Rfo H.No.D~324, Mohanpuri Mo jpura,
Delhi.
1045urinder Kumar,
s/o Nand Kishore,

working as Md.,TTE at Neuw Delhi,
and R/o C=4-£/34, Janakpuri,

11, Wahajuddin $/c Shri Qazi T.Din,
vorking as Hd.TTE at Neu Delhi::-
R/o ©/8-301, Yamuna Viker,

New Dslhi=25,

12: Vinod Kumar Sharma 5/o Ram Lal,
working as Hd.TTE at Neu Delhi
and R/o 291/1, Railuay Colony,
Shakurbasti,

Delhi.

13, Munish Auwasthis/o Chaman Lal,
working as Hd,/TTE at Delhi Main,
R/o D=228; Bhoor Bharat Nagar,

Ghaziabadf

14, Chanderpal $/o Sh.Tara Chand,
working 2s Hd,TTE 2t Delhi Main
and R/o 1/2120,Gali No.18, East Rem Nagap,
Shahdara,

Delhi=~32e

15, Shri Diwan Chand,
5/o Ram Kishan,
working as Hd.TTE., at Delhi Main,
R/o BO05, Ward 4, Safdan City, Distt.dind(Haryana)

16, Pritam Singhy
s/o Joginder Singh,
working as J.TI, at Delhi Main

fi/o 6C, Janate Flats{Lal Qrs.),
punjabi Bagh,
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17. T.A.Khan S/o Sh.M,.I.Khan,
working-as Hd, TTE 2t New Delhi and
R/o 970, Abdul fezal Enclave,

Jamia Nagar, -

New Delhi'ﬁ'25. ....Applioants.'

JVersus

1. Union of India
through
Eneral Manager, -
Morthern Railuay,
Baroda Houses
New Delhi.

2. The Divisional Railuay Manager,
Northern Railway,
DRM O ffice,
New Delhi,

2, Senior Divl.personnel 0ffice,
Northern Railuay,
DRM Office,

New Delhi.’ eesssRespondents in

hot

aforesaid DAs.

Applicants! counsel =Shri S.C.luthra proXy for

et o1 s W
Respondents’ counsel-fsqwhgil FE."I.L."NDl}rwnaISatnh'

7) 0A No.1132/97

Shri Dhan Singh,

s/o Shri Sukhbir sSingh, -

Junior Inspector Ticket,

Northern Rallway,

Meerut Can &t

And 10 others as per Memo of parties ..

(By Advocate: Mrs.Meenu Mainee)

Yersus _

Union of India

through /12/

~ bt OAS

«+sApplicants.,
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1. The General Manager,
Northern Railuay,
Baroda tbuse,

New Delhiy

2" The Divisional Railway Mapager,
Nor thern Railuway , '
State Entry Road, -
New Delhi : « s« Regpondents,

(ResQOndents' counsel =Shri R.L. Dhawan)

ORDER
S.R LADIGE,VC(A)S:

Thes OAs are being disposed of by this

common ordere

24 Heard both SideSE

B Admittedly pursuant to the Tribunal 's order
dated 2351:/95 in OA No.1992/90, 27 applicants in
that OA were given certain benefits vids reSDDndents}
order dated 13.3.96,uhich applicants in the present
DAs/are now claiming on &ccount of being senior to
them or similarly placed as themes Respondents have
taken the view that the benefits were granted by
their order dated 13.3.96 through admn error, and
it is not denied that notices have been issued to
those applicants to show cause why those benefits
should not be withdrauns Tho se applicants had
approached the Tribunal against those show cause
noticesy, and it is not denied that further action

on those show cause notices has been stayed by the
Delhi High Cour .

bd Under the circunstances, we disgpose of these
OAs giving liberty to parties to seegk revival of the
samg after the Delhi High Court passes final orders

on the show cause notices issued by rTespondents, in

e
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the background of their order dated 13.'3. 96,

5. Let copies of this order be placed in each
0A case recordss

. LA/ - ’\TW\\’C % ‘,>7 .
A/ SR S hﬁ ‘LL7\/

( DR.ALVEDAVALLI ) (s.R.ADIE) -
MEMBER (3) VICE CHAIRMAN(A).

/ua/



